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Declaration of Assets and Liabllities
Y.ar.nunnrlo'luulul lllll

W DINES HICUIAR S 5 tncarwre or LETE. KYMAR S RIGAARD SINGY

A5

service and presently working as 2. LC.E. A TTEND2ANT..
give hereln below the details of the assets (immovable, movable, bank balance, etc.) of

myseif,

my spouse and dependants*:

2699 —-27%

A.  Detalls of movable assets
% (Assets In joint name lndicating the exte /at of joint ownership will also have to be
L o\ Y7 given) PUSHP HARSH YA
KumARE  KumAR__ KumART . s
Sr. Begcription Self Spouss | Dependant-1 | Dependant-2 | Depandant-3
| No. T Namse (8] Name Name Etc. Nome,_ |
e @ 4,000/ 2o00/-| MIL | NIL -
(i) | Deposits in
/{l\fﬂ-, } Banks, Financal gg}fﬁ o
Institutions An '
0)\ Hl:m-Bauking n¢ 2,000/~ NI L NIL o
Financial
Companies _—4ocof-
Gy | Bor::s, T
Debentures and
Shares in i NTL L s it -
companies
(iv) | Other financial | /7 C iz
institutions, lTCY
NSS, Postal < T
Savings, UC 5245835 NIL — =
Policies, etc 34 Rsdig
: Hallr Yoty
{v) ?Lokns;l:ar;lﬂes
etalls o -
make, etc.) NIl &5 = -
(vi) |Jewellery (give (0l D-Fo
details of ’ 1
w:ight - NIL 2{-.‘ ng)‘{ﬂ NLL — aas
value) %VEEZ-
(vily Oﬂcﬁr 'a'sselts, w\gg iy
such as values T0né- — i
of claims / ﬂE 7t f NTL
interests RATo

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
cempanles should be given,
* Dependant here means a person substantially dependent on the income of the
employee,
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[Note: Properties in joint owne

~alsa have to be Indicated]

icating the extent of joint ownership will
Icunézf r'&:, M

Descri Self

anmﬂmt-
HName

Spouse

Depanda

Name

&r,
No.
&

Agricultural Land

~ Location(s)

- Survey number{s)

- Extent (Total
measuréement)
-Current market value

NTL

NIL -

(1N

Non-Agricultural Land
- Locatlon(s)

~ Survey number(s)

- Extent (Total
measurement)
~-Current market value

NIL

17 1)

Gy

Buildings (Commercial
and residential)
Location(s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

NIl

(W)

Houses / Apartments,
etc.

- Locatlon(s)

= Survey /door
number({s)

~ Extent (Total
measyrement)

= Current market
value

NTL

v

Others (such as

NTL

2}

interest In property)

1 glve herein below the details of my fiabilities / overdues to public financial
institutions and govérnment dues:-
[Note : Please give separate details for each item)

Hame & address of Bank /

Sr. | Description iress of Amount cutstanding as
No. nmn;ht lauumtl,o:t(c) / O sicnsnstiostibbenaanise
n i 1
(a) [ (i) Loans from Banks S8 ,HIHﬁ% V-M'F’J-WHL 2,50.000]—

(i} Loans from financial
instituti

NT L

NI L

(ill) Government Dues:
(a) dues to departments
dealing with government
accommaodation

NIL

NT L

(b) dues to departments
dealing with supply of
water’

NTL

=

NI L

(c) dues to departments
dealing with supply of
electricity

NI

NT L

it

imey],

ERTSTAMEN

Dependant-3

Etc, Name




(d) dues to departments

dealing with telephones ‘NZ L | /\/\I L
(e) dues to departments
dealing with government
transport (Including n
| alrcraft and helicoptérs)
(F) Other dues, If any 7y i

1]

{b) (1) Income Tax including NI I
surcharge [Also Iindicate .
the assessment year upto —
which Income Tax Return | D[} V' — DF DpsI# 3%
filed. Give also Permanent
Azcount Number (PAN)]
l(u:)1 I,w:atg: Tax [Also N L
ndicate the assessment T ke
year upto which Wealth /\f L
Tax return filed. ]
(Ili} Sales Tax [Only in =5
case of proprietary NT L v L
business]

[ (iv) Property Tax
€. Psrsonal Detail

GPF/CPF/PRAN No.  :- | Prs/8LA - 1346 ]

Gender :- m (M/F)

Date of Birth D (97710 1 "/ Ig l; EAR
Saow ; (W/8/C)

o S R ) S 677 .

(Full Name e.g. 8.A.5.-Blhar Administrative Service,
B.5.5.- Bihar Secretarlat Service etc.)

Home Oistrct = [ JAMUT |

I hereby deciare that the above details are true to the best of my

knowledge and beilef.
Slgnatum,:D‘m%l'{qmo"Mq*'v‘%/L\
Name of Employee: .Dfl\q.‘:ﬁ'/k”ﬁ’?ﬂ‘Sf Wt
Praeepﬁff‘/ﬂ* - Designation:,.....0! K CF(?]TEA’ DANT
ERGLA PN CL oepanments, L AR, LEGSLOTIvE ASsEMBLY , PATIE)
Note: Please sign each page of the declaration. Asset declaration form

must be In A4 size white paper with computer typed (single side)
in prescribed format.



